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Annual Accounts flled with Registrars of
Companies by Film Companies

4666. SHRI ARJUN SINGH BHADO-
RFA: Will the Mfinister of INDUSTRTIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS bo pleased to
state:

(a) whether it is a fact that some Balance
Sheets and' Profit and Loss Accounts have
been filed with the Registrar of Companies,
Maharashtra by the (i) Filmistan Pvt. Ltd.,
Bombay; (ii) Filmalaya (P) Ltd., Bombay
without maintaining proper accounts;

(b) whether varied nature of investments
made by the Directors have been shown in
different balance-sheets;

(c)'if so, the names of these Directors. at
present and their investments in the com-
panies;

(d) if the reply to part (a) above be in the
negative, how do the authoritics determine
whather the above Companies maintain pro-
per accounts; and

(e) the action Government proposc to
take against the Directors of the Company
who maintain defective accounts?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED): (a) to (e). Information is being
collected and it will be laid on the table of
the House.

Arrangements for safety of passeagers in
first class compartments

4667. SHRI K. N. PANDEY: Will the
Minister of RAILWAYS be pleased to state:

(a) the steps taken by Government to
secure the safety of passengers in the First
class compartments during. 1969-70; and

(b) whether it is a fact that there are no
Attendants in the night service of some trains
in the first class bogies ?

THE MINISTER OF RAILWAYS (SHRI
"NANDA): (a) Tmportant night trains are
provided with- Governmont Railway Police
escorts. Railway Protection Porce re-inforce-
ment has also been given to+ Gbvernment

MARCH 31, 1970

Re. Attempt ow'the Lif¥-of 156

Shri Jyoti Basu
Railway Police. wherever it was neocssary,
to augment their armangements. Afll doors
and windows of 15t class compartments are
provided with dafety catches and' windbw
bars. Ladies compartments of all classes are
provided with- dafety catohies and’ wimdbw
bars. At stations where Government Rl
way Police have been posted, Police personnel
are deputed for platform duty to ensure
safety of passengers.

(b) Attendants are provided both for the
day and night journeys in first class carridor
type coaches.

Collapse of super-structure of a construction
work at Bokaro Steel Project

4668. SHRI C. K. BHATTACHARY¥A:
Will the Minister of STEEL AND HEAVY
ENGINEERING be pleased to refer to the
reply given to Unstarred Question No. 3379
on the 9th December, 1969 regarding the
collapse of super structure of a construction
work at the Bokaro Steel Project and: state:

(a) whether investigation has been com-
pleted- about the causes and circumstances
that led to the collapse of the super structure
of a construction work at the Bokaro Steel
project; and

(b) if so, the results of such inquiry?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI MOHD. SHAFIL
QURESHI): (a) and (b). A Committce
appointed to- investigate the accident has
since submitted its Report which is being
examined by Hindustan Steslworky:Contruc-
tion Limited.
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RE: ATTEMPT ON THE LIFE OF
SHRT JYOTI BASU

MR. SPEAKER: We now take up the
Call Attention notice.

SHRI UMANATH (Pbdukkottsl): Sir,
there is a very serious matter. Mr. Jyoti Basu
was shot at Patna station. this:moming and
an official who was by his sido died. A very
grave situation lixs dbvelbped: only' yeater-
day, we discussed"thio. afffiire of Widet! Blivgal
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dnd today morning Mr. Jyoti Basu was shot
at. (Inrerruptions) The other day, an attempt
was made on the life of Dr. Ram Subhag
Singh. +  (Interruptions)
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SHRI RANDHIR SINGH (Rohtak):
Sir, a serious notice of this event should be
taken. . . (Inrerruptions)
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MR. SPEAKER: I will logk into it.

‘SHRI HEM BARUA (Mangaldai): You
direct the Government spokesman to make
a statement on this.
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DR. RAM SUBHAG SINGH (Buxar):
This is a very serious matter. Mr. Jyoti Basu
was-shot at at Patna station and an official
asgompanying him.died. A wery serious notice
should be taken .of it.

MR. BPEAKER: 1 will look into-it. Let
me tknow the facts sbout the whole case.

Border dispwes between 168
P. and Bihar (C-A)

SHRI H. N. MUKERIEE (Calcutta
North-East): [ hope, Sir, you are directing
the Railway Minister or the Home Minigter
to make a statement on it as soon as possible,
This is a matter of serious nature.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): We are
collecting the information and, we hope,
we shall get the information from the Bihar
Government by this evening.
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SHRI VIDYA CHARAN SHUKLA:
We will get all the information.

MR. SPEAKER: He will make a slate-
ment,

SHRI HEM BARUA: This political
assassination must not be encouraged. Here

‘is a case of a man shooting at the ex-Deputy

Chief Minister of West ‘Bengal and the man
who accompanies him dies. Mr. Jyoti Basu
‘pointed out the man who used the pistol
‘but that-man evaporated from there,

‘SHRI NAMBIAR (Tiruchurapalli): They
did not even care to catch him,
(Interruptions)

MR, SPEAKER: I have asked him to
make a statement in the House. Now, we uke
up the Call Atiention notice.
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